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Title: Further discussion on Resolution regarding approval of first report of Railway convention committee moved by Shri Suresh Prabhu on 29% July,
2016.

HON. DEPUTY-SPEAKER: Now, the House will take up Item no. 19, further discussion on the Resolution moved by Shri Suresh Prabhu on 29th Jyly,
2016.

Shri Dinesh Trivedi.

SHRI DINESH TRIVEDI (BARRACKPUR): Mr. Deputy-Speaker, Sir, first of all I would like to thank you and my Party for giving me this opportunity to
speak on one of my favourite topics, the Railways.

I am fortunate that the hon. Finance Minister is also present in the House because basically — I would not say a tussle — this is a subject matter
between the Ministry of Finance and the Ministry of Railways.

In a while I will go into the history of Railway Convention Committee itself. But before I do that let me tell you that I do not leave any forum or
occasion to praise the Indian Railways. The Indian Railways is an amazing family. I can tell you without any kind of contradiction that it is perhaps
one of the best organizations in the world.

I also must tell you that we are fortunate to have somebody like my dear and good friend Shri Suresh Prabhu as the Minister of Railways at
this point in time.Because for years together Railways has been going through certain difficulties. Modernisation process started when Shri
Madhavrao Scindia ji, a dear good friend, who is no more, was the Railway Minister. He initiated a lot of modernisation process. The next was Vision
2020 of the then Minister for Railways, hon. Mamata Banerjee ji, who is the Chief Minister of West Bengal now. I am not trying to praise because
she does not require it. The world is praising her. If you read this Vision 2020 document, I think, it covers everything. In this very Report of the
Railway Convention Committee a lot of reference has been made to this Vision 2020. Very honestly, when I took over as the Minister for Railway, I
said that this is going to be my bible; this is going to be the basis on which I am going to take forward whatever they have started. All of them have
done very good work. During Lalu jis time, there was some profit also. But the most difficult period, I would not say crisis', was almost during the
time of the Sixth Pay Commission when hon. Mamata Banerjee ji took over as the Railway Minister. That was really a trying time. She did her very
best to steer the Railways through, and a lot of innovations took place.

The reason I am talking about all these things is that at this juncture we are here and we are going to talk about the Resolution to approve para 11,
12, etc. of the Railway Convention Committee to review the rate of dividend payable to the Railways. Let me tell you, and especially to the entire
House, you can make out, if you ask me, at what stage of development, a particular country is, then, at that stage of development or what is the
economy of a countrya€, ...(Interruptions)

HON. DEPUTY SPEAKER: Shri Dinesh Trivedi, just a minute.
...(Interruptions)
HON. DEPUTY SPEAKER: Hon. Members, please go to your seats. Hon. Minister is going to make a statement.

THE MINISTER OF FINANCE AND MINISTER OF CORPORATE AFFAIRS (SHRI ARUN JAITLEY): Sir, I can appreciate some Members from Andhra
Pradesh certainly are concerned over a particular issue. I have repeatedly said that the Government stands by the commitments it has made in
supporting Andhra Pradesh to the fullest. Even today I have had a word with the Andhra Pradesh Chief Minister, and we are trying to find a solution
to these issues very shortly. ...(Interruptions)

HON. DEPUTY SPEAKER: No discussion. He made it very clear that he would be coming up with some solution soon. What do you want further?
...(Interruptions)

HON. DEPUTY SPEAKER: Please listen to me. We had a discussion with the hon. Speaker also today. You all know very well that we had discussed
this matter. All are aware of this. And the Finance Minister has made it very clear in the House. He informed the House that he had already
discussed the issue with the hon. Chief Minister of Andhra Pradesh and he is going to come out with a solution shortly. That is what he has said.
What else do you want further?

...(Interruptions)
HON. DEPUTY SPEAKER: Nothing will go on record.
3€! (Interryptions)3€; »

THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMARY): Sir, already hon. Finance
Minister has given an assurance on the floor of the House that they are considering the demands of Andhra Pradesh. They are with the people of
Andhra Pradesh. Very soon, they are going to look into the matter and going to settle all the issues.

SHRI JAYADEV GALLA (GUNTUR): Very soon means what? Another two years?...(Interruptions)

SHRI ANANTHKUMAR: Therefore, I think, that much time should be given. I would request all my Andhra friends to take the assurance of the hon.



Finance Minister and resume the business of the House.
HON. DEPUTY-SPEAKER: Okay. All right. That is enough.
Now, Shri Dinesh Trivedi.
... Interruptions)

SHRI DINESH TRIVEDI: Sir, as I was mentioning that everybody feels that to become the Railways Minister is a huge thing, but I only know what
kind of difficulty the Ministers of Railways go through.

Sir, the other day I was with the hon. Minister of Railways and my friend, Shri Suresh Prabhuji. It was around 5 o'clock. At 5 o'clock, he said: "I have
not had a chance to even have a cup of tea. I have not had a chance to even have my lunch." Now, these are the trying circumstances under which
most of the Railway Ministers work; and we need to find a solution...( Interruptions)

As I said, the best organization in the world, the most capable people we can think of, are in the Railways. In order for an engineer to get
experience, his first preference would be the Railways. But what is happening today, and the crux the Railways is the finances.

Sir, I remember that when I was the Railway Minister, I had to borrow, about Rs. 3,000 crore to put in to the Railway Development Fund. My point is
that the Railways hands are tight, their legs are tight, they are not allowed to do whatever they want to do in terms of generating their own
revenue. On top of it, if they have to pay interest as dividend on whatever capital the Railways get, I think, it is impossible for any Railway Minister,
with any kind of caliber to move smooth. Like I said initially that we are fortunate that Shri Suresh Prabhuji is a Chartered Accountant and he
understands figures very well. I also appreciate that he has to run around even to LICs and others to get resource.

Sir, I have a very basic point. The very basic point is, what are we going to do about the Railways? I remember again that during the discussion of

12'h Draft Document of the Planning Commission, I was part of that as a Railway Minister, at that point in time, I had mentioned that what is the
country wanting to do with the Railways...(Interruptions)

SHRI ANANTHKUMAR: Mr. Deputy-Speaker, Sir, once again, through you, I am assuring our friends of Andhra Pradesh that the Government of India
is committed to whatever has been assured to the people of Andhra Pradesh...( Interruptions)

We are with you; we are with the people of Andhra Pradesh. Give us some time so that we can completely bring it to conclusion. We can
implement it. Therefore, when we are with the commitment, we are with the assurances and we are going to do it, then I think, they should
consider this request and allow the House to run...(Interruptions)

HON. DEPUTY-SPEAKER: He has already said it. What more do you want? He has already said that they are committed to it.
...(Interruptions)
HON. DEPUTY-SPEAKER: Dinesh Trivedi, please continue.

SHRI DINESH TRIVEDI: Sir, as I was telling you, the Vision 2020 was presented by the then Minister for Railways, hon. Mamata Banerjee. The
reason I am repeating this is because a lot of hon. Members of Parliament might not have heard that. The Vision 2020 came at a very critical time.
What was the critical time? Like I mentioned that in Laluji's time it made a lot of progress. I think, the Railways also ran into surplus. But the most
difficult period was when this Vision 2020 Document was prepared under the leadership of Mamta Banerjee. The burden of the Sixth Pay Commission
suddenly was put on the Railways. If it had not been for the leadership and collective wisdom of the people of the Railways and Mamta Banerjee,
who created this Vision 2020, it would have been impossible. Perhaps, I may not be wrong if I say that the Railways would have stopped then and
there. After a lot of patience and persuasion, a lot of expenditures were cut but not at the cost of development without even increasing anything
which would hurt the common man. So, it was a difficult period.

I would just like to mention the last para. Everybody thinks that to be the Minister of Railways is a great thing. Certainly it is a very big thing but I
only know what all difficulties a Minister of Railways goes through. The other day I was with my friend Suresh Prabhuji. I went to his room. It was
around 5 o'clock. At 5 o'clock, the Railway Minister Suresh Prabhuji told that I had not even had a cup of tea since morning. At 5 o'clock he said:
"There is no question of lunch.” I tell you that this is a routine because there a lot of aspiration of the people. It is very very difficult for a single
Minister for Railways to fulfil the aspirations of the people. I remember, I used to have more than 6,000 requests on various things. Suresh Prabhuji
may have 7,000 requests. Mamta Banerjee would have had 10,000 requests because her accessibility to people is absolutely open. Anybody can
virtually, even today as the Chief Minister of West Bengal, can just go and meet her and she will never say 'no' to any development work.

So, what I am getting at? I am getting at one basic thing — what do we want to do with Indian Railways? I remember, as a Minister for Railways, I

was invited to discuss on the draft report of the Planning Commission of 12th Five Year Plan. Sureshji I had mentioned that please understand and let
us talk — what do we want out of Indian Railways? Do we want Indian Railways to be a transportation system only for the poorest of the poor from
point 'A' to 'B' or do we want Railways to be instrumental in adding two and a half per cent to the GDP, to the growth of the nation whereby we
ensure that the poorest of the poor also gets benefit to it?

Sir, the other day we talked about price rise in this very House. I can tell you and I am sure Sureshji will agree with me that there is no way you can
contain inflation if your transportation system is not robust. The very fact that some of the food grains get rotten or it cannot be transported are the
questions that what you want out of the Railways. This is still my basic question as to what you want out of the Railways.

Sir, the Indian Railways is capable of certainly adding, perhaps, more than two and a half per cent to the GDP. I think, we do not have to use lot of
our brains when we go to any country, we can make out a country's economic development by seeing its transportation system. We can make out
whether it is a developed country, developing country or under-developed country only by seeing what kind of transportation systems they have. I



am afraid, there is a lot to be done. I remember, a very dear friend of mine, Sanjay Pugalia — when again my dear hon. friend Narendra bhar took
over — asked my in a television show, and it is on record, that how do you think this Government is going to function. I said, I am not an astrologer;
I do not know; but I can tell you one thing. I cannot tell you how many years, whatever it is; that is political. But I can tell you that a lot will depend
on how he looks after the railways. I am aware that Railways is his pet project as well. If the Railways get derailed, then I am afraid, number-wise,
years-wise, the country will go on and perhaps the Party will go on, but as far as the progress is concerned, I am not very sure.

Sir, today I am not very happy to say that things are not what we are capable of and the reason is not to do with the Railways themselves. The
reason is not the hon. Minister. It is because of him that whatever things are happening in terms of augmentation of funds. I am aware that he has
solutions out of the box running around to LIC which nobody had thought of. But LIC also will charge interest.

Just imagine, we have been talking about, and these are all the pet projects of this Government, and I think everybody would support it. Take for
example, Clean Ganga. Just imagine India, which I had also mentioned in my speech as a Minister, can you imagine India without Himalayas? I am
sure, we cannot. There is no India without Himalayas. Can we imagine India without the holy river Ganga? Obviously not. The entire sustenance of
India is because of the Himalayas and the Ganga. I want to add to that the Indian Railways. Can you imagine India without the Indian Railways? It is
just not possible. It is not possible at all. That is why, when you have the priorities of the Himalayas, cleaning up Ganga, I think one of the priorities
has to be the Indian Railways. ...(Interruptions)

Sir, if we look, we have got more than 30 year old projects, three projects; we have projects which are 10 years old; we have projects which are 30
years old. If we want to fulfil all these projects, then we require, perhaps, maybe, Rs. 5 lakh crore. Who knows? The thing which I am getting at is
the very history of this Convention Committee report. Why should we have this Convention Committee, to begin with? The Chairman of the
Convention Committee is a very capable person, hon. Mahtab ji. It is not a reflection on that. The history of the Convention Committee goes to the
British Colonial era. When the Railways were started, they wanted to take money out of the Railways. Railways were never seen as something
which is going to integrate the country. Sir, do you know that this Committee itself is an ad Aoc Committee? I am not reflecting anything as far as
the competence is concerned but this is the system. I will tell you where the problem is. The problem is this. How is the Indian Railways defined? It
is a basic thing which a lot of hon. Members perhaps may not know. A lot of hon. Members came up to me and said, what is this Convention
Committee? The fact is, we are not even aware, but that is one of the most important Committees. That is a Committee which decides on the
dividend rate.
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I will tell you as to where the basic problem is. The basic problem is in the definition of the Railway. Meghwal Ji is here. He was the hon.
Member of that Committee. We have lost him and he has become a Minister. My compliments are with him. The basic problem is the definition of the
Railway. What is the definition? The Indian Railway is a departmental, mind you, commercial undertaking of the Government of India. It was all right
as long as it was under the British regime. Whatever penny the Britishers invested, they wanted return out of it.

Sir, can you have return out of the Defence Ministry? Can you have return out of the Roadways? Can we say that we are putting in so much of money
in education? We should get some interest out of education. No, these are the organisations, set-ups and Ministries which are building India. But this
country is free today, and we are very happy that a lot of our martyrs, a lot of our citizens got martyrdom and we got freedom. But unfortunately,
Railway is still not free from this colonial legacy. I really had to cry to get Rs. 24,000 crore from the then Finance Minister Now, he is the hon.
President of India, Dr. Pranab Mukherjee. I said why I cannot make a Budget if you do not give me that. On the one side, you do not give the
freedom to the Railways, and it is rightly so because we have so many poor people. You cannot keep on increasing the fare and the freight.

On the other side, all of us, the entire country wants Suresh Prabhu Ji to be a magician. Everybody wants under-bridge, over-pass and
projects. And, incidentally, there are so many railway projects in West Bengal and we have been talking about it. Kindly see to it that they get
passed. The Railway finances have been separated from the general finances as per the Separation Convention of 1924 and till then, the Railways
was actually making a lot of money. I can tell you, I have got the figures that between the year 1898 and 1924, the Railways made a profit of Rs.
103 crore. That is where the Britishers thought that this is a kamdhenu gaai and we must get interest out of it. I personally feel that we have to very
seriously consider it. What do we want to do with the Railways? I also want to suggest like we have a National Policy on Defence, we have a
National Policy on Foreign Affairs, why can we not have a National Policy on Indian Railways? Why can we not all collectively make sure that the
money is given to the Railways? That money is not basically for anything else but that money basically goes in making sure that this country gets the
transportation system because without that basic infrastructure, nothing can grow.

I will just take another three minutes and I will be done. Please have patience. I am surprised with this one Resolution which I am reading
from the report.

"The contribution to the Depreciation Revenue Fund (DRF) may be allowed to be made in consonance with the capacity of the system
to general internal resource. "

Sir, do you know what it means? It means that if the Railways cannot have the generation of internal revenue, because salaries are increasing,
pensions are increasing, then you cannot have a Railway Fund which goes into depreciations. Which means what? If one of your Railway bridges or
one of the line requires repair, you do not have money for that. Can we put the system into jeopardy? More than 10 to 15 people everyday die in the
Mumbai Railways. Do you mean to say it is because of paucity of funds?

So, my suggestion is that we must get out of that and we must ensure that, like all the other Ministries, because today the Indian Railways
belongs to India like the Himalayas and the Ganga. We cannot afford to have this treatment of commercial thing, and I dare say that the Indian
Railways cannot be treated as a commercial entity. Nowhere in the world, Sir, the Railways has the capacity to earn money and plough it back.

China was about 15 years behind the Indian Railways, maybe, 20-25 years back. Today, they have gone so far that we cannot even make up. Japan



took money from the World Bank at a very, very low interest rate. So, please understand that no Railways in the world can run in profit. The entire
infrastructure has to be given by the Government.

As far as the running of the Railways is concerned, that is a different story. The running of the Railways has to be that you do not make money; you
do not make losses; but that has to be efficient.

Sir, I know before you ring the bell--I know you would ring the bell in another minute--I have a lot to talk. I understand that it is not that we are
talking on the Budget of the Railways but this Convention Committee has to be deliberated. I strongly recommend that you must go through the
history and the time has come where we must have a National Policy on Railway because ailway is a big asset.

I will just read a poetry and conclude.
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Thank you very much, Sir.
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SHRI P. KARUNAKARAN (KASARGOD): Sir, I support the Government Resolution presented by Shri Suresh Prabhuji. It is with regard to the Railway
Convention Committee 2014. It is also to decide the right of dividend payable by the Railway undertaking to the general revenue. So, there is no
need of having any objection to it because the dividend goes in favour of the labourers. I think, there is no need of any change in this regard. In
connection with this Resolution, T would like to touch upon a few other issues.

We experienced that the dividend payable every year is declining. The Minster may say that it is increasing in money terms. But, in real terms, it is
declining because of inflation. The allocation on the Railway is also declining as a result of the dividend. So, in money terms, we can say that it is
high but really it is a declining trend.

There is no budgetary support for the Railways. That is true. Railway is a very vast establishment in our country. We discuss about the two Budgets
— the General Budget and the Railway Budget. I think, it is only the Railway which has got a privilege to present a Budget and have a very detailed
discussion. So, the Railway has become part and parcel of the social life both from the point of view of passengers and also from the point of view of
transportation of goods and services. But the Railway has to make its own revenue, It is in the form of charges on passengers and parcel. Railway
may get some eamings through the transportation of goods and services. But the Railway has a very huge infrastructure to pay for the new lines,
new trains, new platforms, salaries to the workers and so on. Railways is a public sector undertaking. So it fulfils certain social obligations. Year by
year its expenditure is increasing and it is forced to go in for new sources of revenue by way of hikes and other means. As a result, the Railways is
not able to invest much on new projects which could generate new income. Why is its dividend decreasing? The dividend is decreasing because
there is no income generation scheme as far as the Railways is concerned. The Railways has to pay salaries and allowances and for the new
projects which have to be started by the Railways. However, it is not in a position to take up such a huge task. It is because it has to fulfil its social
obligation of providing passenger facilities.

The second issue which I would like to point out is the facilities and conveniences that the passengers need. I want to point out that there should be
a time-bound programme as far as the Railways is concerned. Many programmes and schemes which started two decades ago are yet to be
completed and they are still going on. As far as Kerala is concerned, we have prioritised the schemes that the Government is to take up. Our Chief
Minister and Members of Parliament have met the Railway Minister. I would request him that those schemes be taken up on a priority basis. People
should have greater accessibility to the Railways.

There is criticism even now that the administrative set up of the Railways is the same as the British with the Railway Board, Railway Zones,
Railway Divisions and other offices. The State Governments have very little say in the decision making process. We have our bitter experience in this
regard. In the presence of the Chief Minister there was a discussion and it was said that the administrative office should not be changed from
Cochin. The GM, the DRM, the Chief Minister, the Railway Minister and others were present in that discussion. But without giving any importance to
that discussion, the office was changed to some other place. That is the kind of say a State has in such matters. The States have to take a huge
liability. They have to give the land and they have to take care of many other issues. Nowadays the cost sharing system has come. At the same
time, when the decision making process comes there is very little the State Governments can say.

I now come to the Rakesh Mohan Committee Report. The report came as a surprise to me. The Report says that there is no need of a Railway
Budget, there is no need of a scrutiny and there is no need of any discussion at all. That means it suggests us to go on the lines of a neo liberal
policy. That we cannot accept. Railways is a very big public sector undertaking. It has a public character and that is the reason why it has been
operating successfully all these years. When we travel by rail we can meet people belonging to different religions, castes and places. It is really a
symbol of communal harmony in the country. If the Railways goes into the hands of private people, what would be its future?

The Railways should not implement the recommendations of the Rakesh Mohan Committee. If it does, it would go purely on the path of
privatisation. Many of the projects have already gone into private hands even now. I am not fully against the PPP mode. At the same time, public
participation should be kept in mind because the Railways has a social obligation. Also, there should not be any disconnection with the Government.

One point I would press on is that the Government should reserve some amount for the Railways. We are giving budget allocation to almost
all the other Departments. To continue the dividend, we should also say that there should be some provision in the General Budget for the Railways
also so that the Railways does its most important work as far as the nation is concerned. With these words, I conclude.
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SHRI DINESH TRIVEDI (BARRACKPUR): Sir, one of the things which I did not get time to speak is that there are a lot of projects in West Bengal
which are pending for a very long time and very little money has been given to West Bengal. I would plead with the hon. Minister that please do not
neglect West Bengal. It is the gateway of eastern India and it has a lot of development programmes.

Sir, the State of West Bengal has to progress ...(Inferruptions) The hon. Minister from Bengal, Shri Babul Supriyo is sitting here...(Inferruptions) He
has to plead with the Government to give more money to the State of West Bengal...( Inferruptions)

HON. CHAIRPERSON: Nothing will go on record.
&€/ (Interruptions)3€; »

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI BABUL SUPRIYO): After the Railway Budget
I had actually come up with paper for the State of West Bengal. I am speaking out of turn because I am talking for Bengal. I think, in terms of on-
going projects, the State of West Bengal was number one in the list. I am sure that it is still on top of the list this year as well in terms of the
projects getting completed. As you can see, we are trying our very best and I am very sure that by the grace of Shri Prabhu everything will happen
very soon...( Interruptions)



SHRI VARAPRASAD RAO VELAGAPALLI (TIRUPATTI): Sir, I thank you and also my leader for giving me this opportunity to take part in this discussion.

The principle of the Railways is that the tax payer is literally the owner of the Indian Railways. They are the exclusive shareholders. Since it is a
commercial organization we believe that it has to be run efficiently and in a professional manner unlike a non-commercial organization. However, I
honestly thank the hon. Railway Minister, after he took charge, enormous developments have taken place and have been focusing on a lot of work
and I, on behalf of the people of my constituency, would like to thank for various projects that he has sanctioned to us.

But the Railway Ministry, when compared to other Ministries, enjoys greater autonomy either in sanctioning expenditure or mobilization of resources.
Therefore, the hon. Railway Minister should act independently to mobilise resources and make the organization independent instead of depending on
Government of India every time. It is because the Government of India also needs a lot of funds for socio-economic development of the country. We
believe that since the Railways is a commercial organization there are a number of ways to mobilise resources. The Railways should be run on
commercial lines and more efficiently.

The Government of India is providing a lot of concessions to the Railways. It provides Gross Budgetary Support to the tune of Rs. 40000 crore every
year. On top of it for the national projects in the North-Eastern Region, in the State of Jammu and Kashmir, the Government of India is providing
budgetary support. So, the net effect is that whatever the Railways pay as dividend to the Government of India is less than 3 per cent. It is high time
that the Railways wake up and run its own house efficiently and should pay a dividend as much as possible as is paid by some other Public Sector
Undertakings. It is because the Government also has an enormous responsibility for socio-economic development. Government has to allocate funds
for development of agriculture; allocate funds for development of the villages and also provide so many amenities to the poor people. Therefore, the
Department of Expenditure has been repeatedly asking that the Railways should be run on commercial lines and it has to pay more dividends to the
general Exchequer.

The elasticity of providing funds is also limited. Therefore, the Railways have to wake up and try to contribute or depend on its own to the extent
possible. There are a number of avenues for the Railways to raise funds. The PPP mode has to be developed in a large scale so that private people
also can come in. I know some of our colleagues may not agree to that. But if we want more development of the Railways, perhaps PPP is one
model which the Railways can consider.

The second thing which the Railways must consider to improve upon its performance is the freight corridors. It has to develop the freight corridors in
a large way so that instead of bothering the common man for the charges, it could consider mobilization of the resources through the freight
corridors and can also consider running more trains. Apart from that the trains also need to be stopped at many places which, in turn, will help in
generation of revenues. For example, they say that a train is an Express train and so the train does stop at many places. Some of us feel, except the
Rajdhani Express and such other trains, that rest of the trains could be stopped at more number of places so that people are benefited and it also
add to the revenue generation of the Railways.

Now, the Railway Minister has promised in the last budget that Rs. 8.5 lakh crore would be spent by mobilizing from various sources. We only hope -
since he is a very dynamic Minister - that all the projects, as our colleagues have been demanding, which are pending not only in West Bengal but
also in Andhra Pradesh should be completed.

Therefore, whatever pending projects which have been announced by the previous Ministers for which loans have been taken from other
organizations like LIC should be completed.

The Government of India should not forget that it has been paying the interest to its borrowers, whether it is World Bank or any other source.
The Government of India is also paying enormous interest. So, the Railways taking an exception should be limited instead of waiving off the dividend.

The Railway Board has requested for the waiver of the dividend from this year onwards. For the first year, 2014-15, they have agreed for five per
cent. But later they said that for the rest five years, it should be waived off. It is extremely unfair on the part of the Railway Board to ask for the
waiver because the Government of India also needs funds. The amount which has been spent is nearly Rs. 2 lakh crores. That amount of the
Government of India is with the Railways. Therefore, as suggested by the Railway Convention Committee, for 2014-15, it could be five per cent. We
all agree for it. But for the rest of the period, it should be not less than four per cent. The reason is that we know that the Seventh Pay Commission
has come in a large way and the pension and salaries have to be increased.

Therefore, the recommendation is very reasonable and waiver cannot be considered. The figure of four per cent is very reasonable.

There are one or two issues as regards Andhra Pradesh that are pending. As per the States Reorganization Act of Andhra Pradesh, after the
formation of Telangana, it has been declared that Vizag would be given a separate Railway Zone. It is more than 26 months now since bifurcation.
People there are restless as the special status is also not being given. The five crore people of Andhra Pradesh are really restless there. If a small
thing like the establishment of a separate Railway Zone for Vizag, which is a very prominent place in Andhra Pradesh, is not being sanctioned means
that it almost amounts to humiliation of the people of Andhra Pradesh.

Therefore, special status should be given and a Railway Zone should also be sanctioned.

Lastly, as regards Tirupati, modernization there has started. The hon. Minister has taken over by introducing wi-fi and other facilities there. But
modernization with the world standard as promised should be implemented as fast as possible.

#SHRI SHER SINGH GHUBAYA (FEROZEPUR): I thank you Sir, for giving me the opportunity to speak on this important "Government Resolution on



Railway'.

Sir, the progress and development of India is dependant on railway. Let me come to the problems pertaining to railway being faced by my state
Punjab. Punjab is called the 'Granary of India'. It contributes over 60% foodgrains in the central kitty. Foodgrains are transported from Punjab to
various states with the help of railway network. So, railway plays a crucial role as far as Punjab is concerned. However, much is yet to be done as far
as the railway infrastructure in Punjab is concerned.

Sir, step-motherly treatment was meted out to Punjab by erstwhile Governments. Although, trains ply on the Amritsar, Gurdaspur, Hoshiarpur route,
new towns and cities need railway connectivity urgently. Even the frequency of existing trains leaves much to be desired. Sir, our holiest shrine
Golden temple is situated in Amritsar. There are other religious places like Nanded Sahib, Haridwar etc. which are frequented by Punjabis and Sikh
pilgrims. The railway connectivity at all these places is not up to the mark. At places, there is no railway connectivity.

Sir, my parliamentary constituency is Ferozepur. Much water has flown down the Sutlej since independence, but Ferozepur has remained a neglected
lot. No Shatabdi train links Delhi and Feozepur. Fazilka lies at a distance of 400 kms from Delhi. Similarly, Ferozepur is a border district. The people
of these places have not been able to avail the service of a Shatabdi train. Last year too, I had voiced my demand for providing a Shatabdi train
linking Delhi and Ferozepur. A promise was made that a Shatabdi train will ply on this route. But to no avail. The service of Moga or Bathinda
Shatabdi trains can be extended to Ferozepur. It will give a fillip to the revenue of the railway, and people of the area will also reap the benefit.

Sir, Fazilka can also be brought on the Shatabdi map by extending the service of Bathinda or Ganganagar Shatabdi. The need of the hour is to
provide a fast train that connects Fazilka and Delhi. Fazilka and Chandigarh, the capital of Punjab, have no railway connectivity. The distance
between these towns is 350 kms.

Sir, in the Railway Budget, various announcements are made. But, implementation is very slow and tardy. Let me thank the Central Government
under our dynamic Prime Minister Shri Modi. He gave the green signal to lay the railway track on a 30 kms stretch connecting Amritsar and
Ferozepur. However, the work has not yet been completed. I urge the Government to expedite the work on this section so that train connectivity
between these two cities becomes a reality soon. People have to travel for 100 kms at present to go from one city to another.

Sir, trains must be provided that link Punjab to Haridwar, Nanded Sahib and other religious places. The border districts of Punjab do not have trains
linking them to these places. Railway connectivity must be improved in these areas so that these places can also develop.

Sir, Talwandi Sahib is a holy place of the Sikhs. A four-lane road connectivity between Amritsar and Talwandi Sahib is the need of the hour. However,
there is no underpass or overbridge at Talwandi town. When the gates are closed, it leads to massive jams. The proposal for an underpass has been
accepted. So, relief must be provided to the hassled people of the area by constructing an under-pass at the earliest. The four-laning work of the
road also must be taken up soon. The Railways have washed their hands off this proposal citing lack of funds. It has asked the State Government to
fund this project. However, the State Government is already facing a resource-crunch. It is not in a position to fund this project. So, I urge upon the
Central Government to fund this project at the earliest.

Sir, at several places, railway officials have permanently closed down the gates. This has led to a lot of problems for the people of the area. The
suggestion of Member of Parliament of the area must be taken into consideration in these matters.

Sir, the Fazilka-Jalandhar DMU train has only one coach. Lot of passengers want to travel by this train. So, at least five coaches must be provided for
this train. Sir, the distance between these two towns is 200 kms. However, no toilet facility has been provided for passengers in this train. It
becomes difficult for the commuters, especially women and children. So, toilet facility must be provided in this train. Thank you.
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SHRIMATI V. SATHYABAMA (TIRUPPUR): Thank you Chairman Sir.

I express my indebtedness to our beloved leader hon. Chief Minister of Tamil Nadu, Puratchi Thalaivi Amma for giving me an opportunity to
speak on the Discussion on Railway Convention Committee report.

"These are challenging times and perhaps the toughest", the Railway Minister said when he introduced his budget. Indeed it is truly very
challenging task for the Railway Minister to cater the needs of cross sections of the society, across the length and breadth of the country.

Hon. Chief Minister of Tamil Nadu, Puratchi Thalaivi Amma stated that this Budget belied the sense of expectation nursed by many segments
of the population, with no new trains and no new railway lines, and it was also surprising that no specific projects were announced, including several
projects in Tamil Nadu.

Major stations to be brought under CCTV surveillance is really the need of the hour; it will ensure the safety and security and it is crucial for
assisting Police in Railway Stations. The launch of Rail Mitra Sewa — a Comprehensive concierge services including battery operated cars, porter
services, wheel chairs, etc., and 17,000 bio-toilets and additional toilets in 475 stations before close of this FY as well as installation of CCTV camera
surveillance in major stations need more financial support.

In Tamil Nadu State, the Government had also indicated its willingness to enter into an MoU. I request the Railway Minister to consider
entering into an MoU for early implementation, with the participation of the State and the Railways. It is heartening to see that the Government will
partner with Tamil Nadu for developing suburban systems in Chennai by innovative financing mechanism. Since the land is typically provided by the
State Government, this should be treated as part of the State Government's equity contribution to the SPY at market value.

Tamil Nadu, particularly the fast developing tier-1I cities like Coimbatore, Madurai, Tiruchirapalli, Tirunelveli, Tiruppur, Erode, Salem, Vellore,



Thanjavur and Thuthukudi deserve more attention as far as the Railway projects are concerned.

As a Member of Parliament, I wish to lay emphasis on the demand of the people from Tiruppur Parliamentary constituency for a new railway
line from Mettupalayam to Chennai via Sathyamangalam, Gopichettipalayam, Erode. I request the hon. Minister to implement this Railway project at
the earliest.

I request the hon. Minister that there are plenty of railway demands at Tiruppur Railway station. The passenger trains normally stops only for
two minutes at Tiruppur Station. Because of this, the Parcel services could not be carried out at Tiruppur station. Tiruppur is an important centre for
the textile and knitwear industry. It is therefore very essential for five minutes stopover for all the trains at Tiruppur Railway station so that parcel
services could be carried out.

I also wish the Railway Minister to introduce shuttle service between Tiruppur and Palakkad as well as Tiruppur to Tiruchirapalli via Karur so
that people from all walks of life get the benefit of Rail services.

Thank you so much, Sir.

oft 7fta zmrera (f@stieht) @ romufer ardicw, amust A1t et i arRR e, $ads R F v o 31 &) 3t g9 Yo ddogrel adidt & fdid As any 3 wigar d aaf a2
3 &) ota ga ag aal w2 3 & o swrerefter Yot dicft aai aitolg aidl 3, Aftver Yo B 15w dicht ailolg 3| a6 Sa awofl @it Acoer 3 R A A 3o1A yorr argen s YeR DAl
@it 1 PAE A5 iy 3 aar wot cor 3 aaf g€ B2 aelifds aor w1 o aaf w2 2 & dll oA A ot aw 220 2, & 3N AR ARver Jar A 3N & R aen R Roier s
Yerd faner i wdl oY douegsial 7 aan 3w B il el 3 asdl of wdl W aeaa & sicer-arerel Rar & Bkt 27 ag ot s sad GhA @ A gwen ais 32 & ueiifns
5 uadl 3pR aal g€ 2 o Acet A AW A U are IR,

aTYGel, S Arel Usd Sl g AR g oft oY aed o1 @1 awrg fven srn en sz aicd o1 & ary # 10-15 @it 9 snuer 14 gfrerer fseren agrem smuor Rk wafeEl ar
foparan & ordl agren, afeas amer s A oft anuer ager @l afy w2 ... (craurer) PR 3y XS Aiea H ant ot 2B & A TSN sy ol e Ff} 2B F) DA @ Frera wG
for amu Rk anfoyRl w1 Rs2ren aerer A aidl g 23 &, afew anual Bt goor A #rer AIST aorn, A Wiewnt o aeaer @) oft ordl ®Ysn arefl siei-atsi oft g aet A 4,
agi-asi 3ol Roer 3 aaladt & ud seofl aglad wwa B arg oft aen anfegedi @ afden Brer 28 3?7 Brar gz A anu e 3 agera worn ars @ 3, aun e i dan acena
B 351 8, aen Yery & anffes Beifer 3t agena 81 3a1 37 sl s s 3 o sont agena oidl 81 281 &) Brb wwiet u2 sz adl of adl e fifEar w3 anudt s agena
381 8

= anet oS A gfy A st e st @i ved wet & Y siara & s ordt agt &) vt Sreads & Sl ordl &) anu spR SXP o Red & arer 3 spR aver S 3 ot gfy &t
& oY aren 32renr yuiolor agt &, 3vat yaleler aet aidl &) awst serer A serar Sfsas &8l a1 &) seron & ordl e o vae i o & ves ¥bta Prarelt s e snuast st @
frase Afdar uz & oY werr fFen 32ft Wz 3 anuad) asi w2 el A fere ailast & var &) st acrera Ag & R anuast Sl anfepR wr St & ity et @t oft, 330 SYall W duRfsTor
&1 a1 &) war & R & ol dr s B0 @ avel Brosrcld 32 A 36 e ©As 0 3y veragd 3 @ 32 &) Aftver arn e wel arg 3 goorel & sl w1 grern 2

areft sty antetofler Ae> attont Sit ot gele <ot 6t arer wdl) gele ot & iz 3 oft 3 wsen ardon @ amu s 3@ & @ Surer A &3 A Wl aga & @ e w2 e 2 &) Afdvor
aen anfdseare suurel @1 & Aen? $otol ot siurer @t Alen? dafl oft Surer 6 el? e ured oft Siurer A5 A3 A w5l o asdl wE SN e aiiw fe anu & avn 33 3, A Suder
& 312 3tz siarer [ 212 3 4 odl of el gele Jot w1 wral s e safee gan apE 3 5 3 gele Jof Siws ensy, gl B Raaa oidl 3, dftser sit ot 6t
alera & it ¢ol & Suygeaaz 3 agenra aal &l ar 3, 3uB Hu Bicreln o Aon aifde, Ieren ol gan 3 dla 3 For Bt Aaader Ht st PAE ARl as it dieror arelt eff
Paré 9t ot @t orn 2 6 Al SRl oft amer gjag sl ra-ador Yedar 3 ordl 3 safer du1 wR I aAwEE W@on 5 s geore ot ol asy, dfdvor Yerd & ot A
AGElr @1 @1 &, 3291 ol eemor i3,

siufer #glee, # sl as ofl a xren agen 5 Sisl U2 Yerd ol olead ofdl 3, 33 @Y 3 IR M ol AKeEl? Is @iy 9 st Hden uden; Sid d sRoarsT A
e &, agi uz Brb Biewe esal 2, sael asol odl 3 v aisfen B @Y 3 snum) el uSel, s @ WY FAdl 8 B ar aidl &, gu-lgs cllas A & & Sit
foradien iz disid & wer &, @R o 37 Ay 3 Adaen uSen Bt yor A sids & a i sa il 48 3 A 48 el A am ©d [ aiids @ sl et il RBrbgrare 3
a3, aPR dg dad A ada AP ol 33 v = o1 oft Fal ordl e ug an sa safén ws 3 & 5 Sia aw v AR ardl B aew el sl 331, aiids w1 aiifsa s
A el Yol A A ATd oIl B dl 48 e ol 8 Anar 3 OrT yowr A A R smueor &t 3, b ary 3 anuer w18t u ard ¥xft, g9 g5 e 3, Afdsel Yo 3 St acera
arert arféwe, 33 anft oft ag agoma e aidf 2a1 8 sefifere der sewe 3 amuds aeeEr 2 anelE F2eT {5 St and s g e 3 amuat &t &, 3w et gl anféw ordf
dl wdl o1 wdl as Rrb ared el Y af arer 3 o ol smuen) safee MU amwRT A WER A A A5 JwkE Won b Wt ardl Bt Tw wer Son aifdw; TR di A
ardldl O fore 32t a1sa & ant ameft anfde; oit smwr anceft 8, 3ot snudt FwR B FneRr A s Bt sz 21d e 3 o ot B Juet cllell @ AP R

off erdfog mea (acrl) @ mufer #EkG=I, @ie ot yama 3wy &, 96 @31 asftdar-orla s RRtemRit &) Stat was 3l 2o 3 fae siqrerr Bads aior 2a1 8, adl gt sl YRy bt
PR adal wad & Al I B AR6 CPNdIR IFRAT 3, IIRDT DI STl 2T TS DI Sol M (IR ofdl 3§ a&ﬂﬂ‘mmﬁiﬁmmﬁﬁiiﬁmﬁcamgﬁmm,ﬁﬂ
s A weAel @2 28 A e S13 [ ggr w1 g smwpel gl uf¥aciel am gt &l Jer Wl e dieiera A A A 81 srn gem Ara st B ara A 9 Az § Re siei A
GO D DIol DI ARIGT BID 3T &, JAIDIT dold 8l I @ fparn 1437 a1 feen, wiewlat fewe gl-dior w0 31 ga1 =@ i &2 dws A v A & @z &l ag1 Fwd 4,
U1 a1 G Wel2 acIol @ Wl soalol fse 2n) 3ol Agens ars 3ii2 gens agol b arg [ sidrerr & gara 3 Yo siquer [3a3s @ a1 &) #idlcw, ag it 331 uld3erer 3 & a1
&, 3 Fewi et Jicf} 3% &, nuenl Yo Bt I Wi AR &, 31U Sied & b Ierd 3 [t g &t geilferal 28, 3 =i spepaiett &)

& amar oft @z 2@ & fo anar o el Yo seoer uz ad angw, et 2 aast & it gof &, yat vaerer 3t drave qemer ot &, aner oft 2anee Jpft &t deft 3 @1 oft =it
32D 3e62 ordl g1 Awdr & e Juit H AR el ordl aer) awmer MfErRl of sor @ A aaf &Y, & e A &, werrEw A A2 Afenal, acdl aw B e Ya B
Joae oS Yleme aidl &) orel s aze B Ffwms ardf &, 3 arg e Aqrern & wdqern o BSs & @ & @ & sneren areen § [ el A ama YRy B gfenad @,
STRIACT R W aoT WS ekt off AR et @t 3 v Wi S Rowir Ry It oré AU ordf ast, A S @ A AGaT &, Aot AToTofter ekt ot S gl AAwE 3,
mmﬁmﬁ@@aﬁdﬁmmiﬂaHﬂﬁbi@ﬁmﬁm@lﬁigﬂmaaﬁmfﬁmmﬁimm:ﬁ%mqﬁerd?rwab"f
Goloil uf¥elloren #st e &, Brors ar 3 i ws v &) ad 1996 i 9w ¢ ubkeisom et aw arcy odf g 8) sera-dtorgdl Yo uf¥eisron, sroroflz aidf} Sft o1 & &, sera-



dtorgdt o1 et el apfl @ g ol & U §) serar A PRI arcll spll aw 9 oidl & ur) serr A Awe Mis-eaiferr arclt anft 9= ol 81 urd) sy aor] Bl gisder 9E
oIE2 &8, clfbel 33 U gisalet uz apflt d5aer a1 <of ae @ &) sicft oft a0 aEd & @5 snu R siqrerr @ ot a &, & s W i ol 3, A Qlell Fcerell T MU @1
ARl 8, Aftpal A3 MURT S @it U2 S 8 b St 91 &l Slerel @1 Yo A siwa B Hfdend aifae, st 1 B ool 3A S1wa @1 G ofd] © Ul 28 &) Sid 314 JIw3T GII
o1l @2 U1 33 &, IAD AIS[E AN PR Rt Feert @ Bfads Jo ared &, 3 2wwst o1él w 281 & b 3u 21s wlor a1 AdemsnAf @ @2 23 2 s Yer $t asel as 2@
2, 31U Ao A3 Wied doc ®2 38 8, clldvel 368 Goe Dol B A PR M 3ASAYS o1dl S, 3 sl & &, Ble-BIe siseEl & €, B el @l Ffewnd f[rel; snzaid
dt ama & &t ordl wr 32 &, ol 3wl el I 8] aor 3 e vep anaitdt #ifew, 3 U IR YS9l AHIE A oft, e AIb1e of varaidl oft ardf <1, O3 oft o1l Bu A werge
B3 F3I I YS9l AXBIT B A BT QA Tolc coIb dor] 9182 3 sl gorarel usy 302 Yool J¥b12 of g1 G fam S Yerd @t e donr anfdn, ag oft 33or ordl fomm,

et #icft Sft, 3 gwon areen & e snfre wal 3 ST U2 See AR T &) SRM &, wal A el ¥erd Pl Sl ol g1 @2 fern & e anft off smu BiaSs e saqrerr @ oo &
fere @I et aft o 33 &, wropor oft dor 23 &Y, g oft e 23 28y S91 b Aol Yol B aga AP e &, a0 ared & [ At oft usel amu Ja AeFEm B PRI @2 &, IAD
G 3PR U URT AT T aadl & dY 3 gole 2ot #ft aense, amu aé-=dts ot aft acmsw, ama o #ft smgferBiasan @2 Jwa 3, ag e, &6 o1 amfr ol 8, dfdsor
1t anufer sroft 8 Ro ot aras S9t &l Srerar @bt Sl AT SIa9Rinand, Sif Hemd o1 2eid A aIfée &, Sl A 317 3elb! GII of B2 &, Td 7D Pul DIB I aY T of
oI5| @48 el 33t yrefor 3z adier & yer e} off gomdl aa ue wemet orél Son are 32 &, diftper Yo A Sl o meE 3 3T ySur &l Serr of et e e i s
73 wartt. gomw iz amu et il &

Jer2 yoor bt oft 3en 8 28 &, 3012 yder B St Aize A&l S 2, A Storen w1 2eron ordf @z ured)) awn f&en 3z ySor @Y, 3er2 ydor bt vy oft ehsion A5 ary 3 acrge St amuor
gdt @2 &1 81, wa aft ston 3e12 gRer B gt ol B, v orf Asron ek ol , 32 aig oft anu Fa 33 &, snua asler 2ft esron & Gt 32, (eaznor) w1 asron ordl &1 &, &
Rrdierdl A we a1 & A sar 9 ol Ja1 &) 302 yRer w1 @IS AMotonl oidl dl &) 302 Yo I Mooy o o g2, ol grell AMsrentd aer & &, Jo1 Aol @ off g2 ordl
fen arrorofler aicft Sft amu s aerr Sor Ry sera-Aorgd wa 9 @2 W A, seMA-FARRR wa 9% ®F W &1, STAI-IPRT Bd Y= O 3 817 B dar P 3oz Pl a1 I
aet 28t &, aal uz 3y Yl wd agiidl, A4 off s U uds S 9 Strefelt aiad &) 3y s B it gt ase SifSne, sierer et ot w2 &, 33 @G 3y gy el Fdqer
@) et icfrerr A sard) as? G, & wo1g smufer ordf &, Afdver sta cray Afard ordt 33, e e ga S Storen A & 3 aweft amufer @ gof avar 38 st swefta B Ime A
auefl @t A @I & @5 3 Sorerr A5 el @ AASIY g IR W 38T Aol AGT-AGa HoIG)

Qﬂmﬂéﬁﬂum(ﬁwg:mmMa\ﬂa,ﬁ'amammmmﬁﬂﬁ&mmﬁg@lmm@gﬁmﬁnﬁmm%m

ey wdiGa, Yer Sor & amforll 3 Slsor aren @1 &) Aeg Yo gunell Rl off Jor B geiley w1 Jaw F el @ Sl sirer fas ugare! A5 JAe-IIer Vel Alel Gelrs @l
ageagul wrl ot waet &) safene snaveras & R Yerd @ gfernd) sfar Jee & aen yfer Rz ¥ Rro st aer oft wgen &y @ o B aner asgen et R A e o
e A aAdl 3 Rewt aest-orear afar ot Goy e, of daer IuA AN wr WSt Rar, aleas ot Yerk A it oft aifdora Jer gw 3, A oA adte 3 AR w Yo @
mg%ﬁmm,maﬁﬁn,qﬂmﬂmﬂwm,ﬁ%maﬁmmm%aﬁsﬁhnm&,Maﬁmﬁmmbﬁmﬁﬁﬁﬂqﬁummmmﬂﬁﬁ&s'mmu
staep1 R @ 339a AW s uz eftcataz A a1

Aarofler Fmmufer walee, d Fael wmw aa B Afdensi B oew A werel et widl St s aroreita gurer #icf St @ smm &es wyen @il 3ediar Afdens @ Rase
e 3 wier Jw2 aga ast o v ) Yeend 3 afden affEl o) Asaz YR yeror ot B e 24 b2 Jeuendol siaz 182, aen Yerd Rl uz aifdenal Y 28 ygtor
w3at %y MR efieraft Bt wrasen Bt 3 Rigial B aer ey w2t areft AfFenaN B fore anfd My Rorwit Uz Bigy S Juerens wI B Jfden oft 9 B 3y s @,
arell Sisdet, gy o1 3 400 w296l uz wl ard-wrd &1 Ffden oft $a1 a3 was wacayl wan 2

armorofler 2ismafer srdice, §-Rofdor &t yyfden 3 St e fow srn &, as v s A aifiera yeier &) 2020 o 52 ardfl @Y aerwss fewe frcon cidt gt & spmfdr ey
¥ fore sicellcer e, dlotceer A B stsar T MR @1 Bk e e ke, Ao AR A i dou 3 ddt gt B R afE B R o,
srAw? 32 35w ondl, AR O ARWSE dotel b e Wwr-ureret 3 JurR e, sudl ufkarere iifde g e, acfl Rod & R siidEfRe Roe ¥ aoltel eemen, 4
fRasfar moftell &t graren 1 Az o, sz sA (36 A PR A amel 9] dl sifdtera geller acirl-ar £ A dlerol I IR YA A SIS 3icl: SO Gl SA (W
St aget & @b et aifirwre Afiky 2009-2014 ot ad 2013-14 & emsrior Bt 52 eren AR awmA AT @1 vor yRdcer 8 ag, 2013 @ ce 9 3 g Roen st
32t et 215 2w & uee u2 sft Fan s

aae, el aicprer of 11 S, 2015:::?2014—15(!3’2015—16QMQﬁa:amangﬁdﬁmm;ﬁtﬁmahﬁHﬂmsﬁ%mﬁmﬁﬁﬂmmF&ﬂai?naaaaﬁ
& farz afdafer &) Yo aen Awned era & dia Rl cazenr 6 F ot - oz welten At sact sl swr B agerdl sragamarl & ez 3l Aol iz
uf¥aefer sft 1Y 23 & ad 2007-08, ZOOB-OQﬁq?-h?Errﬁd ARl Yol gRI 7 yferord cmetion 62 uz it a1 fferder fven srm em ot 2009-10, 2010-11 3 =5 yftrorT aeaz
4 yfererd 81 sRI & ¥e JAdIerRI @1 3R e s @ 2014-15 ?ﬁﬁ‘mmsIMaz4®91ﬁﬁmﬁiﬁﬁmrmﬁmmu?ﬂ5&&%%?2015-16&2019-20Fm:ﬂmislzb
aeKTol @1 U3 726 A 815 f&en ome YR sAfem wal arn s et oft ot 3t Y @1 firar a1 aa aftifsaw Kol o g wean 8, afew AmEmnfonn MRImrRT A off e
m«‘ﬂ3|

srammafer Sft, fer siegrerr of @@ a1 geve fsen 5 8 3 8.5 yferora &t g3 uz swor cer &t getom 3 7 yferor by oft Remeredt 3 m,daﬂmm&ma&fﬁﬁﬂa&ﬁumgﬂ
yema b Rigia & Fu df 'Rerio sfidest’ @1 ufyvner ot &t e & ceia & Rigia vz snenf¥a gton arfée azen Sft.<dt e, 3 g & sman

mﬂuﬁﬂa‘mﬂ,mmﬁlﬁﬂﬂéﬁaﬁ?ﬁaﬂﬂbaﬁmmmﬂmmﬁwma@ﬁﬁﬁmmmeﬁqﬁwmﬁgﬂrﬁaﬁmaaﬁa‘ﬁm@mﬁrmzﬁ‘]a
uw ofasiel fip Yot el acr 2@ 8 s g2ren ot b 3w wrier fasedt @1 off ordl & a1 8 bl avrs R Bidt-2Mt &) v d sAwT rsar 2uct sicia &) A2 A6l A
actor arclt o1 ey 3 snwe ugadt & git 21 as o1 oft ®murdt oE2 o A, S el W WD AN Tl oMy gAfee F foriger avon ageft fis Y1 B ersa ae A
aeetre fpen se 3 21m1E 9 2l et ag yer acrolt anfge anuds Jmem 3 @ w4 frdge wen anad! g

EowIIG

off SRI yasTor SIRRT At (aikoT) @ swmufer AEeR], st A= dlctol T HlaT R, 15 fém ATt aga-aga Howrs

HTENGRI, FET T Gt YR AR &, 3AF W Aaret &) e S91 B enswensar &, Sfaer-yam &) st gfet o1 S1arer w2 A &, o ASw W AW &) $AT0l DY Glot DT T 32
HATCT Y @Yol @l W1, a‘faﬁbﬂﬁﬁar?riaﬂmmm&mﬁammma},ma‘nmﬁ@mﬂ,ﬁmﬁ,ﬂwﬁsﬁumﬁmﬂmaﬁwm
enfée) ey A ammorofter aicft oft 31 =t amene 2@t &, amor oft &) Afdvor ameme ger-eRifya & 2 &) v worofter Yo aicf anG2vfier oft arey y2ne wnca gu, Brodlal @me B o1 ot
apommwt @ agen 3fiz 90,000 ws Buw @i Foiw! o @I e e 3ealol wat b Yad s Gars a1RI 8, Yo W wlS1 &) a1er a3 3 ot srsast At eft, 3wt Iegkor



dles @01 @1 @ fapen; 33 e snGvii ee] Y St o sffdftor goame Sl of Yerd & SpRcaar @ St agrn, 33 AeA2 SO DI BE TS D6 afde; et & At A
R8Il U2 teGl Soll afay, FIS U e=rel Soll alfdy) FIol-Urel U2 ¢@lol Soll anfde) Frer uF anfel adl, 331 U2 el Son anfdw) et & 3y feell &t ara o &, do-ger-
sfen & @ w2 &, Afdpar el 3 aecrR B ucas adl ) Raft ag A agaz g8 &) ol Ac acdt &) B el saei A sH dler AW w1 S, el IA Astroll
warA bt oft Ereter aga FwRE 3

3 v warie Aerelter Yer sl St 3tz werelia e i} Sft 3 dia Sit g3n, 3 @ 3 weon arem g On the eve of the current year's Budget, the MR has requested

the Finance Minister for release of revenue grant of Rs. 32,000 crore to the Railway for implementation of the 7t" Pay Commission's
recommendations, but the same has already been rejected. 3egior 331 Reiae @z & [p ordl, a0 5231 et odl @ 8 Aol va aid] Sit @ @E aaen @iz,
saAfer @é Fare Avl &

Sl et ariatel 39 31 geie ool Bl ard @ &, ss S91 i Ierell vaaw aifau, orred! v anfde, SIE-sidl <ol anfdn) AT S9t geie ot i wal BA RN ? S gele
aammdﬁm%ﬁﬁﬁmmﬁdimmsﬁuﬁﬁwﬁémmiaamaaasargﬁtaarﬂmaﬁﬁg.Qﬁmgnﬁmamaara’rmg?

52l 2, v Al 9eiE @s foren gan & @b for the first time in its glorious history of over 150 years, Railways is likely to default in payment of salary and
pension in the current financial year after the decision of the Government to release the 7t Pay Commission arrears. Even without implementation of

increased pay-scales of the 7t Pay Commission, which will be paid from the month of August, 2016, the Railways have reported operating ratio of
102 per cent in the first quarter of the current financial year, ending June, 2016. 52131 agw2 =16 R, 2@ar aien 3

&G, & U6l 8], Bl AT Wl a1ddY dmereIyR 3 Slameus anfsd sy 8 own, Afdvor ameterg A Stameua anflsan oidl qot a1 &) wretatler et dief} Sft eamer 39 e 3 orf
gt aamar &t arer &, Afdsor ag amet aw ordl aer 3@ &) Seey2 Yo wranen o andfordlaiu wiel B ae AP ol ag @ 3 afiEls A sl Lo yfefeer ady
Sifrsls snren garen JReral &) wsl aretofler g faifdrasier Sft 3 &, @w soraor oft arey &) af¥iEls 3 srstenelt Qo ot [ar aerell enfée) anerrgs Aase wsiaGh Qo1 ad, Ser-
srerrecl} ot @Yy JYeerostor A AWz IR, Acta? AW it o1 Vel elrsor &, I DT B Y BN ABY; WAL e YeT DT 1T Alont aAfdey it g aferRye A Aw:
ASIY3, eTepus, ass &l ensol 8, 31 u2 wwt ordl & 31 &) ager A waa @i Sladlwvr don aifdy SN aer 3 shsizar &, 331 Aerag! enon arféy dlefl, goifren 29w @)
e Feorl @l gall Sol Wl A asgell aifdy,

Fdlee, 3 A ot $fEen B art wIY &) 3 A go1 $Een B @ HifSe, sawt e, Jawr Reorr H arr Bifse, Jerd am G arer Hifd) Yerd o sad asw s 3,
gaeht 2z 9, Jven 3, xemror 3, arefl 2Afen 3 Jenz G anavAwar &) wREN o1 foen aGRN 9RN A8 @@ aeRT RN? UE AW AN e & Rp & Yo ot adat 3B
et oidl 38 &, el W) 3 ST 38 &) 3MU 53 oftd A oi 22 &) siifere s wv-are wad & R s 16t 3 Aew sof SF¥e ordl A sor ¥ A a1 &) g Aol A5 e A,
fagr 3t o wir o & a1 &) Yo B ardt Aot s 2 o F) g agae garfew aen Aon?

rarafler ¥et aicfl off ared ancalt &) sord @t a2 & ot o1 A ST &, Afver Sta A e A Wl BID fd &I AP R wiar 8 a1 &) et A5 Adu A SN aal 61 3, s el B
are], B 21t aomr as srerefter et dicfl Sft grerfirasen a1 ot wrar wwedy) st A5 mer 9 aefl arer @Y M W §)

3i. arwsor o (SEenarg) @ #dlc, Yo Aawa A Jo 6 sftae-yan &) as arsw arger safm & Ry as e Rorr B R, snfffe o B @, s @orr &
fore sz iy eAfwe 3 oft v siscayyl dereTor 2xdl 2

Helew, aes wal §, sAfe & s aneer 3 b S-dior Aaer AR A ween arddy s b aie an st B yd oft s s wst e A &, A Jeakel Yot w1 R
foren, Srafds & wersEY @5 anst oidl o aver w1l 3 Ston &) o1 3 veb Aserz gnrel B e SNeNBrs o & e aiiz o1 el B gadidoer B o ya 6t adl gfiee 3, safero
3Rl of &l e @l Sirer RAoen arendl & o adl @ Biser Bl dl J e gedla-dler aul 3§ ¥ sy, S snfl sl e srywIer off we 33 & R o @
f&am, e stiavst A Yor @3 33 & e gl ew Rris @1 v ast R, Yo epr er 5 513 v oft wwr arey, e it & ver At vad soids dieg 3 ordf &Y zroy

@G, ag Al yanforT @ var ... (cuaurer) Bri e @) 7 ween aig 261 e, 96 ¥G Altellel A we 3¢ & R Mo 25-30 adl 3 e w1 gewear g, Yol i dia
mﬁtmmmﬁgﬁm&EmamHSmmasmﬁmﬁmﬂEMM|ﬁwﬂsméﬁiwwﬁs&rm.ﬁ‘mﬁlmaaﬁammm
1 &, 301 wad o1 gt g8 3 14 ez eior vet 3 o @ &) 7 A R 3 ordl swon aigen, Brb saen wsen argen s airerofter et el off 2or yay of @3 JHeveu B Arer
521 3ifdrmer @) g fver &

vorgte wed 3 aneroftar et st asrkt St & wra ws 3 3Rdes W Bifdsz @1 Aacu forn srr o) ag 3 adte @R g A 9 @ A6 & RN = ol B wrER Fam A
foriGer @ven agen s o aw IS Y Difsk dur ol den, aa aw Yo Bt e @1 Pow s ordt 3 51 wafdferctt ditact gomen Sren @ifde; s @bt st
dleads &, w15 mafdfctt 33 dieraer 2y e sicyera @t oft cmnier &1 2wr=n §) us Rrb vw ecar aidf &, us Sor Ht Sftaer Y 8 3 wer freron & arfae aik o T ordf
crort anfaw, freft @Y et B 2E ot 8 wor R wge s & o1 @1 Rt Bk Y aw fifi ot & afew wounf Ry @1 amar Yot gor awm &) safer s s
m&mi{ﬁiﬁaamaﬁﬁimamﬁmzﬁﬁ:-waaﬁmﬁéﬁrﬁwmmﬁmamﬁz?ﬁmimmﬁmﬁasaﬁvsamwﬁ?&a
el B fere Bl aor sfie 2131 & smavernar &, bajfer dt widt emrsel Aaw! A6 Aol AIfde) AR GIRT a3 ST ol A Alolofler oivoq At oft I dicpea 3 as ey feren
3Rl 8| S g¥ Agor A qul Aaeiel ficron aifée; e

oft fver wega (wiEnEis) : WUl GG, JUel IS dicIal T AR [, §AD e tove Aot v fer AwaR ue A anféwer et en R Jo1 W usd ¥ dicft @R
Fﬂqmnﬁm&aﬂamﬂaﬂmﬁﬂabﬂﬁ?ﬁsﬁgiﬂQUﬁMﬁﬂ?@q&mmsﬁsﬂbﬂﬁzﬁ,aﬁammﬁﬁ@ﬁmﬁmm@mﬂzﬁaﬁm
bl cifdpor @il @l gt werer 3 IS i o s Jer 3 sorofter yay Sft uaer ¥R et aicft & Rroeiol duvme ardf oif afew Sefler w2 st @Rt sl @i guf @ ¥ gy
FroileieT 3 germaT fasem

16.49hours (Hon. Deputy Speaker in the Chair)

Sor O fAfdoar &l 3 g glgefd &, a@ sema At &, g2 wafer 521 ara & yoien w2 a1 &) Brer s Yo 3 Pl aers o, @@ ard-wrd Bt Flen &), Yerd e9rer A @l oft
oI, gat 3irel A ordl afew crerrer 30-35 el 2 e &t wngy we 23 3 s cller Sladie 3 oY A e Bedl 3 o & o st sigefl B B2 TP IBAT I, WD AR A Siel A A
gana1 ol @1 seat ofal A effy aimer s awdl ot act smse gy ¥l et A dwe ol dw A el gt saswan smua ot 3 s udshl, aer el uz ot sereft sacean
aﬁﬁiﬁammﬁﬂasiﬁ%d?ammmu:ﬂsﬁazmﬁenmmam@qaﬁm&m&ﬂwﬂq\naﬂmﬁmﬁm@m&maﬁmﬁaﬁﬁﬁmﬂmm
&) anen afie agol BIe-vIe acdl @ dw? acrd! off 301 arame-asal $t aga adt Flen g 3, usdr ag Mot & R acd oY sEi gy a1 awT ueft B vdcker Aen? A B and &



Afdrer ws aga & Arsdlia Rl 3| Sor 3 @f ¥ o & Bed ol aoie! @1 @Rl [ven ) sy el & 3 Yo Rl @ et dorel @1 oM [pen 8 wiog, wea Sit
AiG aga Hiferr Aig &, ag @ @ & 5 Yo wid} ot o o el fasen

SIa 3 91 3MIGNG B3I 7d A AID2 3G A 312 YS9l I Bictol [ievra g311 8 3393 senel A ot 302 yger 3 Briae 8 281 &) A amel Aadien g & ar¥ 3 aar § olorgz 3
B2 DRPIS D Yol ellsel ®l Rgiaon o1 Rl Fdiga ga, e A dw2 BilsErs T Rigdior sdg g o Sleil dseisl U cepe o8 A ois FE 6t
wfer diepfer g€, woft Avs A an-ar vend Ay oft Feiigpa gu &) 302 Yol 3 5 AR Il e @1 W g3 &) BEEEE A [Seel aw v ot andt &) g2 A @eeite Eld
80, BEFEMEIS ald g8, Aog3l 3 APRI-ALRI Bl g8 Bl forsmelol e <ol 3 oy waxiiare 3 fSecll aw i el 2o 3 sy srclor 3 eRpE s A 52 fedsiics
&1 gt 3 aai o o1 el eirgel 91 8 S At I3 wrerelter Yet el Sft 3 areer )

off @lerdteg ware (ircier) @ Jwmufer wdlae, aololler Ye1 Fiefl Yo wodosiol WA B Riftoer Riwi¥sll @Y Py wer B e $a1 Awveu B Agol 3 AT AT ) IR Fol
Rrwif¥ell & daa AWITe AT G2 B a9l G2 Ui il A Bl Fen asdt &) s R 3 s 1964 3 cnstivr 3 @2ls W 3 oA gan o arn, ad 2013-14 3@
gportiol 8867 @, 2014-15 3 9174 @wars, 2015-16 d 10,811 @w3s Full @1 awgiel 3) 3 #Arototlzn 2eT el Sft @t yaroft ust ufkicnmsl w2 @ w2 & fwe au Jon
T &) Uarsly 2w 3 &) ¥t dsie & g &) &) el dordl 9 ol ard Yo B e A e o & 32 ¥y A e 3 s e ordl gan &) wd amel arey oft A5 e, oftferer
oft A 2mra w1 ot A 23 A, aNg oft et aicf} gor & o Iorcht Bradvard Al & fo ey @ BI aemy

atotofter utezigt Adlce, Sta wid oft rerefler e Vet s} goren &, A 33 As Brdard &efl & 5 ag 3o o Awernydas aeny; dor acformet e e} Sft 5 Sail smavr ol
&) sodlal @ wat en s & assit e oft Bogaarer 3 gdte Sor aendem anst gie o1 &1 aen arer 3, 21s ama Aeft @ s 3 sisweras 3R gead A dla gie o1 ader B
a2 3 aal aieft saeft & R gdte Sor ar w9 Aot aren &, Afdver 2l srert & R anst fas 3@t wiw areg a1l 8 )

saGe, i sy areerd A arotofter aicft Sft A anw el &t vas arr wsont arsen § [ apft 15 o1 uadt vy ancHft dione enm, St uia ancfdEt &5 2mer st &y A amRm 3
fefdve feren afiz sra fefdse asowsl ordl gam, oY us <ot a1 fefdve eilerar aram, oY 333 war sk A5 3muas) amen € usel aen aiféw) Gfdy smu de & o &, safen s fefve aua
ordf gom & aerton aigan § 5 omar ot 5.15 a@dt arsiensft ot aereft ¢ft, Afvor sta & 5.00 @3t Rftve eftersr b e o, o 308 wat srn R 3mu 3m g2 A 8 o g
safem 3 anotelter aieft Sft 3 avgon anean & R $21 a3 &) eeazan @) U woll aifde @5 o1 aeol B @a A @ v 42 ale o Rfdse auw 8 sy ag dens anesdt & afie
WEe A AR 3 34 wE) § @5 sra RRse wsewdl ordl Alent &, oY 3A Qanr asr Brden, ARver s 531 a3s &) wazen Seft afiv 36 dun a ol Biden, o BA wwr aden?
mﬁﬁﬁ;mﬁmmmgﬁsm@w&mmmmmrﬁﬁmai%é:aaaﬂétﬂﬁmzuaﬁamg,fﬂam&maﬁm[immg&mm
) cerazen 3 ufSackor den aifde s eor siia A AR F, da B Aws A T, Forh didbe A 531 g1z B wrazen A A A dvears Akt 3 sarewe A ws Azwa 3 o1 § Ry
Ny 2zl e w1 angalt asi A serst wet A e amen sz oot A 3N elea Asi A6l USTY As AGA GHG A &

aidee, o df aror FAdt gie) Bl o At Agel B AWS 6N Al ) 3 antotofter et Sft I aforremayz A selz Yol ool & dadtasaur &6 atier asxen & g3 e i a5
wgoll el § [ asei I e orfle arn siormen 210 gu ucol aas & et cngor uz @1 3ft ot ordl acrht 8, Sfds aeelly 3 Shewry B wf @z Fier oft & a8 3 afiz S
“erd ensol sformar A faR odflw 3 whra aa gorar e, 33 [ReR odflw aa & gorren sk 8, Sit Sy e anfl oft arbt 2, 33 oft yar aver @1 yara fven smy A v 3ie
refdter & 5 aren efrRman-ucsln a ShearR) aemy Sl B e wIE e, BRRY s esll o) Asd Brer 3% waa A sforma 819 gu Rer odiw aw il diee @ g
Afdsor v u2 ot arft 9 ordl & afte o Wor A urell 1 wd wrazen & srenayz A oA apft oo wre] Soary aerdt &) dal uz @Rl B R o1 Jer ordl 8 gl o @t w1
ureft 3 aftz of anfeEl ¥ Rm 95 3

wdea, 3 Q1-ciler Rrore 3 aivofl a1 @6 @52 AN Aol SIEAWIYR A ol 1 Iel s 3l 7ap clden &, 331 g1 Rven sy 3 anoroller aicf} oft w1 amwirdl § B 3odion Rar
ordtw Yerdl Feorer @Y sifser oo B Fu i ffsa w2 B Rt wwot o yar o & sk e i 308 aué Jm §) e B ol veon & e Reelt 3 itz gred Sar
eretiot &t sropafer ot w1 yenA @2 s & starslt ueon 3 o Reelt e 2w sl 2o vd yal valA @ A2 aw@ aglol Bl v ) spRR-oRERr vaAlH @t
wfear A asrws gt am wwol & wazen & s sorofte Yot s} oft snuwt aga-aga amn)

17.00hours

off wehz aren (aicaiz) @ arroroffer Zvmufer srdlcer, sist Yerd & sz, A vd 3ud ension w2 aal ol & e sa wst 3uf¥era &) an s ara @ skt 3 b amea Bl e
gforen 3 vep @3 yfepme & Fu 3 Fenfia & ue giorn & A @t Yo@ &, oit 1 arzg, 15 sor fveliefic uefRil A Afsorn 8 sf 7,112 o Feoell @t dme: xSt ) a1 aa
531 @i @ ot & b and 2014-15 3 8.39 faferrer Gt of so1 el & gt iy &t &) soaler 1058 fifermer ot U @1 ufvager foen &) sord @RI & . 1,634 fiférmer
o g @2 3B B

JUTERIET ABIGeI, &I I SMer & [ 3t s t=r ¥o1 g1 13 amxx 76 gome asstantyeit @t Ao f=n sn 2a1 2| &1 o/ saot a2 A2mes ©f A2 J9T I A TS &, 9 & 53
are &t oft feiem w2ott 2l fis anBasame yord B ey 3 it 21ora srow forfert 31 cemn sEn 2, 3o cmerielt Bt anaesTT 3, awiifds @Rt @ amer et wf Baftri ur ger
@t amraezrasan it & forfe a2 afdifer ot St Rroifyer 6t &, 3231 9t oft sepeiifea wean & b amst So1 3 Yo amel Feri I Al A ARAGSI 22 ud AGE Aerel B Fq
a @t &y

JUIEAST HEIG, s el $A alel B aga dgedt A Sera) 3 1 Mwet 31 aut & Yot Jief} aorofter Ivor yoy Mz areilsr Rioar Sit of o1 B A6l o1 sicad @ ol T A Y
fepem &) &1 1ol 331 amrel J91 A FATSIA 2 gu S¥r 3 a1 Sa-apeatz 3 & e gataer 9 21, Jerd of 3ol @wad dsft A agr & Yot &t arferfaften B IR a3ty A Jur
B e ameft 3, A forfr Fu A oo B &) Facs smea Rrorer A5 mer Yo o el yferarreit @t JRfSstar R &) et st Ferarer 3 wEt 8@t 3@ g

Juresl ABTGe, &I A ol & [ ¥erdl 3 Reprt &t srageaan &) st ag sl O mer Asdbl dlave do1 b APE YA g3 &) 6l &0l ©F A A el Bl e Aedel b
FU 3 TS B gu SF &) 9 3Rl ween b el wr e e §9 off &y

JUTEE AGIG2, 4 ML YSor A AR & el e Yool Ie1 ueh=il &b amaret 31 So1 & 3rowr Yool &t geten 3 aga did &) st Yo w1 sl B e v Aedel @reR o 8 i
it it & asa et o Rl oot & i e agon aifde, toerars,

SHRI GAURAV GOGOI (KALIABOR): Sir, first of all, I would like to pay my congratulations to the new Minister of State for Railways, Shri Rajan
Goheniji, who happens to be from my State of Assam and I am sure that he will also appreciate what I am going to focus on in my speech.



Sir, this Resolution focuses on some of the financial and commercial aspects of the Ministry of Railways but the way it has been framed, it almost
makes the Railways sound as if it is a private enterprise. But the Railways also has a social enterprise which is to connect the remote areas of our
country. North-East happens to be an area which has been largely neglected by the Ministry of Railways in this current Government.

I am thankful to the previous Government and former Prime Minister, Shri Manmohan Singhji, who gave national project status to important projects
in the North-East such as Bogibeel bridge and Silchar-Lamding broad gauge conversion. It is because of his leadership that these important projects
got the necessary funds from the Government of India.

Today, the Ministry of Railways has given a special proposal to the Ministry of Finance, Government of India, that for the important area of North-
East India, there should be a separate fund above the gross budgetary support. This fund was the North-East Rail Regional Development Fund. This
proposal was sent by the Ministry of Railways to the Ministry of Finance so that we get more funds and the on-going projects can get completed
rapidly. But unfortunately the Ministry of Finance has come back with a negative reply. It has said that there is no need for an NERRD Fund. This has
been a very disappointing response because this puts the entire Railway projects in north-east under jeopardy. Already we see that all the projects
that are currently national project status are all old projects. No new national projects have been given to the north-east by the current Government.

The 25t Report of the Standing Committee on on-going projects and pending Railway projects with special emphasis on projects in the north-east
region specifies that the projects in the North-East should be given top priority and should be given support. So, I would request the hon. Minister to
set up NERRD Fund, if not through this, through some other mechanism. Secondly, there should be new national projects for north-east, especially in
my constituency, Lok Kaliabor where the paan, tobacco and betal nut farmers in Rupohi have a lot of industry. They can be supported.

So I urge the Ministry to kindly consider this case.
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SHRI K. PARASURAMAN (THANJAVUR): Hon. Deputy-Speaker, Sir, I express my gratitude and sincere thanks to our beloved leader the hon. Chief
Minister Puratchi Thalaivi Amma for giving me this opportunity to speak on the discussion on the Report of the Railway Convention Committee.

The honourable Chief Minister of Tamil Nadu, Puratchi Thalaivi Amma stated that this year, Railway Budget belied the sense of expectation nursed
by many segments of the population with no new trains and no new railway lines and it was also surprising that no specific projects were announced
including several projects in Tamil Nadu.

Major stations are to be brought under CCTV surveillance. This is really the need of the hour and it will ensure the safety and security and crucial for
assisting the police in railway stations.

Sir, recognizing that world class infrastructure is a pre-requisite for rapid growth and development, my revered leader Puratchi Thalaivi Amma had
launched the Tamil Nadu Vision 2023 Document aimed at identifying and implementing infrastructure projects in a number of sectors, including
railways at a total cost of Rs. 15 lakh crores. Out of the 217 identified projects in the Vision Document, ten are crucial railway projects costing Rs.
1,88,400 crore approximately.

Tamil Nadu, under the dynamic and able leadership of Puratchi Thalaivi Amma, had been making a request to create a Chennai-Thoothukudi
dedicated freight corridor Therefore, the North-South Dedicated Freight Corridor from Delhi to Chennai should have been rightly extended upto
Thoothukudi. Similarly, the East Coast corridor could also have been extended upto Thoothukudi. The hon. Railway Minister paid much attention to
enhance passenger amenities including safety of women, accessibility to differently-enabled and senior citizens. These are all steps in the right



direction and we welcome these initiatives.

As a Member of Parliament from Tamil Nadu, I wish to lay emphasis on the demand of the people of Thanjavur for a new railway line from Thanjavur
to Ariyalur I would request the hon. Minister to implement this railway project at the earliest. Also, the Thanjavur to Thiruchirappalli (Ponmalai)
doubling work is progressing very slowly. This has to be expedited.

The work from Thanjavur to Karaikudi via Peravoorani, Pattukkottai and Mannarkudi to Thiruthuraipoondi Akasthiyampalli railway line needs to
be speeded up and completed at the earliest. Thanjavur to Pattukkottai and Pattukkottai to Mannarkudi railway lines were announced long back but
yet little work has been undertaken so far. The project sanction needs to be expedited.

Thanjavur Railway Junction is 60 years old and needs to be upgraded and modernized with all the required facilities.

Tamil Nadu deserves much more. I believe that the Union Government will do enough justification for the people of Tamil Nadu by fulfilling our
long pending genuine railway demands.

SHRI A.P. JITHENDER REDDY (MAHABUBNAGAR): Sir, the Resolution has been moved to review the rate of dividend payable by the Railway
undertaking to general revenue and other ancillary matters.

Why, so much of a hurry for this when the whole country has got a lot of projects yet to be taken up? Every State has got its own problems. Many
railway works are pending. Many requisitions are pending with the hon. Minister As a newly born State, Telangana, we have given you a lot of
requisitions. There are a lot of works which have to be taken up as per the States Reorganization Act. We have given requests for having a Coach
Factory in Warangal, for the upgradation of Mahabubnagar Railway Station, doubling of the track from Secunderabad to Mahabubnagar and RoBs at
Chatanpalli in Shadnagar.

Moreover, as you know, when the train comes and stands at the platform, the old people are left away and the younger generation who are there
just rush themselves and get into the trains. We have asked for a special coach for the elderly people who are aged above 50 so that they can have
a comfortable journey.

Recently, I have sent a letter to the hon. Minister about an issue. There is a train known as 'Maharaja Express', which is running as a tourism train.
It goes around the northern States, like Rajasthan. In that, the fares are charged on the dollar basis. As the dollar is fluctuating — today it is about
Rs. 70 to Rs. 80 — this rate should only be for the people who come from abroad, should only to the foreigners, who can pay this amount. Why an
Indian Rupee rate is not being fixed in this train? That should be done so that Indians can also travel in a luxury train like this and move around the
country and see all the places.

The last point is, when we have so many pending projects across the country, why is this amount being transferred? I would like to know that.
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THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): Mr. Deputy-Speaker, Sir, let me first of all thank you as well as all the distinguished
Members who participated in this debate for being so supportive of the Railways. That is for obvious reason because the Railways is our strategic
asset. It is our national treasure. It is an important life line for the country. It is a link between our heritage, when the Railways came for the first
time, and our future that we all want India to be. We cannot think about a future for our country which has to be modern, which has to be efficient,
which has to be cost effective, which has to be environment friendly unless the Railways develop to its full potential.

We have had a very good long discussion though normally a Resolution of this kind is not subjected to such a long discussion. I am thankful to all the
Members, including the former Minister of State of Railways, who initiated the discussion and was also in chair for some time. I am thankful to my
good friend who is the Chairman of the Standing Committee on Railways, Shri Dinesh Trivedi. I am also thankful to the Chairman of the Railway
Convention Committee, Shri Bhartruhari Mahtab, which recommended this dividend. I am really thankful to all of them. I am thankful to all the hon.
Members cutting across the party lines, coming from different shades, who have really expressed their opinions. I really thank each one of them.

Of course, the subject matter is such that obviously the issues related to the constituencies and related to the States and it is how we should tackle
railway lines. All these have been raised but I will confine only to the Resolution. What I really need to do is respond to the issues relating to this
Resolution which I had moved, and which I am sure would be passed unanimously after the end of my reply.

I will also talk about some of the larger issues which have been raised by the hon. Members, including Shri Dinesh Trivedi. They are about the overall



importance of Railways, and in view of that importance how you actually make sure that Railways is on the right track and developed properly. As he
himself pointed out - I really appreciate it - that the Railways has been passing through trouble not now but it has been passing through trouble for
many years. The Railways has been in deep trouble for a long time. All of us have to make an effort to pull it out because that is where our interest
lies. Therefore, how we do it is a challenge.

There are issues which are coming out of the Resolution itself. The issue related to how much financial support, considering the importance of the
Railways, Central Government, by way of the General Budget, would give it to Railways. Therefore, the Resolution came in. I am glad that Shri
Dinesh Trivedi has pointed out very correctly the history behind it. The first time, situation arose and when there was a need to give dividend, the
Railways were making profit. The British realised that it was a good way of getting some extra revenue. Since then, a lot of water has flowed below
the bridge over a period of time. Now, the Railways are in a completely different situation. At that time, the Railways were not taking " public
service' obligation. Now, we are taking it. Therefore, we really need to relook at the issue completely.

Going back, let us see the situation globally, which will be interesting to note. Today, the Railways are bearing the " public service' obligation and it
is to the tune of Rs.34,000 crore. All Governments globally have been supporting the Railways. They realise that the "public service' obligation
cannot be met by an organisation which is supposed to be commercial in terms of its operations but also to carry the burden of “social service'
obligations.

I will now give an interesting statistics. Each country, including the most developed countries in the world, where there are market forces in
operation, support the Railways through their budgets. For example, Germany gives subsidy of 19 billion dollars. Here, we are talking about subsidy
of only Rs.32,000 crore, which is not even 5 billion dollars, almost less than 4.5 billion dollars. France gives subsidy of 15 billion dollars; Italy gives
subsidy of 8.6 billion dollars, and so on. Even a small country like Austria, which is even smaller than some of the cities of India, gives subsidy of 2.6
billion dollars. Therefore, when it comes to passenger-kilometres - that is very interesting, which all Governments do it - in India, how much are we
asking for a subsidy in view of this burden? We have 1138 billion passenger-kilometres of the traffic. Therefore, the subsidy we are asking is Rs. 0.30
(i.e. 30 paise) per kilometre. I was giving international statistics. To compare internationally, it comes to US Dollar 0.004 per passenger km. This
money not even a beggar would take! This is the subsidy that we are asking. In EU countries, they have larger subsidy. We have got less subsidy, or
virtually no subsidy for the Railways. Therefore, we really need some sort of support. I am thankful to the Members for applying their mind to this.

We give dividend based on the Gross Budgetary Support. The issue comes in because subsidy is there; the Gross Budgetary Support is given. From
the Gross Budgetary Support, subsidy is coming. Normally, the Gross Budgetary Support goes into various issues. Part of the issue is national
projects, which are so important for the country. What we do in the North-East, in Jammu and Kashmir, and in many other places? When we run
these nationally important projects, we obviously need Gross Budgetary Support. Also, when we run these lines, they are not profitable but they are
run for some strategic purposes. Therefore, there is also a need to have operational subsidy. If you really look at it, many of these things are the
inherent reasons for giving subsidy, and giving subsidy lies in the fact that these are the lines which have been created only for strategic purposes.
These lines are not for commercial considerations. Therefore, obviously, there is a merit for having subsidy. So, when we get GBS, to provide
dividend on it is something, which is overburdening the organization. This is the rationale, which many of the Members including Shri Dinesh Trivedi
pointed out, which I really appreciate also.

Therefore, I am saying that the Gross Budgetary Support on which the dividend is given, needs some proper re-look. That is what we have been
saying.

Considering all this, we obviously, have got some broader issues, which have been brought to the fore by many hon. Members. One is transportation.
In this context, as I said, Railway is needed. It is the most environment-friendly transportation. We need transportation but also the transportation,
which will not emit the Green House Gases, which will not cause the new environment problems, which again, are choking several cities of the
world. Some cities in China, where there had been huge industrialisation, had to be shut down because of this.

One of the major contributions to the Green House Gases, come from transportation. Transportation is a significant contributor to this problem. So,
unless we favour the green transport, which is railways, we would not be able to do much. So, in view of this, the growth of GDP, which you said 2
per cent to 2.5 per cent, which I fully agree, we can actually make it happen. But how do we do it? For that, we need to invest in railways. Now, to
invest in railways, there lies the problem related to what have been discussing this Resolution. It is because investment would mean that we need
to get money from somewhere. So, from the main Budget, if we get the money on which we have to pay the dividend, it would cause an additional
burden. So, we need to find out monies, which would come from alternative sources. So, what we have done is that we have increased the
investment into the Railways. Last year it was about Rs. 94000 crore; and this year, it is Rs. 1.21 lakh core, which is almost two to 2.5 times to
what it was two years back. It is the simple reason, which you also mentioned, for its contribution to the GDP.

Therefore, in addition to this investment, we are also trying to make investments in Dedicated Freight Corridors. We are trying to put up two new
factories with manufacturing facilities. One is in the Constituency of our great leader Pappu Yaday, in Madhepura. So, new factories are being put up
— one is diesel and the other is electric. The idea is that they should try to put in more money, which can generate more investment; and more
investment will lead to more GDP that you are all talking about.

If we have 2.3 trillion dollars GDP today and if we want 2.5 per cent, it can come with the type of investments that we are making. It can have a
positive contribution. At the same time, when we make investment, the point which also comes in is servicing. This point is not being raised only
today but earlier also by a very distinguished leader and also the former Railway Minister. How to have servicing of it? Therefore, we need revenues.
How do we get revenues for the Railways? It is one of the very challenging times for the Railways today. It is because, in the past, the investment
that we had made in the road was disproportionate to making it in the Railways. So, the rail share had been completely off balance. More
investments have gone to the road sector and less investments have gone to the rail sector. So, obviously, more traffic has moved to the road
sector. Therefore, we need to get more revenues in the railways. One traditional revenue is the freight traffic. As you know, about freight traffic, we
have been losing it to the road sector all the time. Why? It was very easy for a Minister like me, to show more profits; I could have increased the
freight rates. That is what has been happening constantly. But it is a tipping point. Today, we cannot afford to take more. So, what I did for the first



time, with the permission and support of all of you hon. Members, was that I reduced the freight rate.

Hon. Deputy-Speaker, with your permission, I will lay before the floor of this House, this booklet that we have prepared. I will circulate it to all the
hon. Members also. It is about the initiatives that we have taken in the last few months on increasing the freight traffic. It is not just reduction in
freight rates, but there are many, many new initiatives that we have taken, which are reforming the freight sector of the railways in a significant
way.

Sir, we are also working on passengers side in a significant way. To satisfy the customers is a very difficult challenge. About 2.3 crore, that is, over 2
crore people travel by rail daily. So, we have taken a number of measures to make sure that we do not lose passengers. It happened for a short time
when the number of passengers travelling in rails was also going down. We have been able to arrest that trend, now. Rather, we have been able to

increase the number of rail passengers. I must appreciate, the Standing Committee on Railways was right in pointing out that we need to even look
at this issue. Therefore, to get the passengers back to the railways, we have taken up a number of measures. Again, with your permission, Sir, I will

lay this booklet also before the House a little later.

But, Sir, these are not the traditional revenues, which will sustain the railways. We need even more to be done. We made some announcements in
the Budget. Incidentally all the Budget announcements made in the previous Budget as well as in this Budget have either been implemented fully or
under very advanced stage of implementation.

So, one of the things that we did is that to create a Non-Fare Revenue Directorate for which additional revenue will come from advertisement.
We are not investing any money. This will be done by somebody but Railways will get revenue.

Then, I come to station displays. We would have probably 1,00,000 displays across 2,000 railway stations.

HON. DEPUTY SPEAKER: Now, it is 5.30 p.m. We are supposed to take the Half-an-Hour Discussion. But if the House agrees, we can extend it till
the hon. Minister completes his speech. Let the hon. Minister complete his reply. Afterwards, we will pass the Resolution and take up the Half-an-
Hour Discussion.

SEVERAL HON. MEMBERS: Yes.
HON. DEPUTY SPEAKER: Hon. Minister, you can continue your speech now.

SHRI SURESH PRABHU: Thank you, Sir Then the question of station development comes. The first station redevelopment project has been handed
over in Habibgunj, Bhopal. About four or five stations are in the advanced stage, two in Delhi, two in Gujarat and at other places. This will again
bring in more revenue and also monetising the land and the data. This is what we would like to do.

The increase in revenue is one part of the strategy. Reduction in cost is more important. Reduction in energy cost is also important. It is the second
highest amount. Water is also now looking significant and we have already started audits and everything. We are also bringing in savings in the
capital expenditure. If you are going to invest Rs. 1,21,000 crore, ten per cent saving will also be a significant benefit for the Railways. We are trying
to work on that.

We are using the technology of the highest order. I will circulate to all the hon. Members about our new initiatives in the field of technology. We are
bringing in a completely transformative approach to the Railways. Therefore, we are working on ERP as well as on the new accounting system. In
fact, this has been a recommendation for a long time. We have already rolled it out. The accounting system that we have rolled out will be
integrating right from budgeting to outcomes in a very integrated manner.

We have also started a new complaint redressal mechanism which again one day I will share with all of you. But this again would mean that we
need an organisational revamp.

I am happy to say that we are restructuring various arms of Railway organisation in a significant way. We have already taken a number of
measures. We have tried to restructure the whole thing. We are also delegating powers to bring in more decentralisation. The Railways, as you
know, is most centralised organisation. So, we are trying to decentralise its operations by delegating powers but we will make sure that the
delegated power will be used properly.

Kharge saheb will be happy to know that we are introducing the concept of key result areas so that each of the functionaries will be
accountable for something. It is not otherwise that we have given authority and they will have to bring in. All of these will happen in a transparent
way for which we have also taken a number of measures and setting up regulators.

Many hon. Members have pointed out that they need something significantly more for their States than what was available. As I explained, we
have increased the amount from Rs. 40,000 crore to Rs. 1,21,000 crore, which is almost three times. That is why, we are able to give them more.
West Bengal needs more, obviously, it needs mare. Bihar needs more, obviously, it needs more.

As Mr. Trivedi pointed out about the problems of West Bengal, we are looking into all the problems of the States. We have also suggested that
joint ventures be formed with the States. I am happy to say that when we had announced it, 16 States, in principle gave their approval. Now, we
have gone ahead. A number of meetings have taken place. Every State, which has agreed, we are preparing a separate business plan for which we
have involved the World Bank, the Asian Development Bank, etc....(Interruptions)

SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): I would like to know whether any joint venture has been proposed by the State Government of
West Bengal to you.

SHRI SURESH PRABHU: You know, we are in the various stages of talking, so I do not to comment on that. But I must say that West Bengal has a
Chief Minister, who was also the Railway Minister. She understands the problem at both the ends. We have been constantly in dialogue with each
other. The support and the cooperation of West Bengal is as good as many other States. We are working on a joint venture with States. As I was



saying, at least, we have involved ten different financial institutions who are preparing business plan. We will put some equity, the State Government
will put some equity and balance amount will be raised. We are only talking to various financial organisations which will help the States to do it.

I must compliment all the Chief Ministers including the Chief Minister of Kerala. I must really compliment him. He met me recently and he very clearly
said that we would like to take up only the viable projects. So, I really compliment the present Chief Minister of Kerala as well the previous Chief
Minister of Kerala for doing this because change of guard has not resulted into change of position. Therefore, this again speaks volumes for the
people of Kerala that they can think about the national issue in this manner. So, we are also working on PPP; we are also doing international
collaboration. We are also involving citizens for making the Railways viable.

Again, with your permission, Sir, I will place before you a booklet in which we have already done a number of measures involving the citizens. I must
compliment them. Many of the stations in India are getting completely different look, thanks to the selfless, dedicated participation of these public
spirited people. They are spending their own money. They are trying to come forward. This is something — thanks to the leadership of our Prime
Minister — that the Prime Minister has been able to bring in a new element. He is a strong proponent of the Railways. He believes that the Railways
can bring in transformation of India. Therefore, we are doing it and we are trying to do it.

Sir, I come to last few points about which some of Members asked me. One is, as Mamata j/had prepared, we are preparing a physical, on the
ground plan, not vision but a real plan, about how railway connectivity should happen. Many of the Members who have raised the issue, I would like
to tell you that we are preparing a physical plan for the Railways for 2030. There has not been a plan like this for a simple reason, if you come and
meet me, I will take up your line. But why should we not take up a line based on certain logic? Therefore, we are devising this plan. This plan will not
be ready unless all the stakeholders like the hon. Members of Parliament, the State Governments and the Legislative Assembly Members will be
consulted. It will be done in the shortest possible time. We have already started the work. In fact, a former Member Engineering has been given this
task to make this happen. We are also working on HR. We are making three new dedicated freight corridors. This is the point that some of the
Members made; we are also creating marketing and also helping to start a new startup programme. The idea is, as you mentioned, a national policy
for the Railways. In fact, you are aware that the previous Government had appointed Mr. Rakesh Mohan to come out with an integrated transport
policy. It is because, actually speaking, we need an integrated transport policy in which the Railways will be a component of that. That policy is
ready. I have been having a lot of meeting with Dr. Rakesh Mohan. We will try to take his ideas on board. But, the idea is, I fully appreciate the
demand, the concern, the involvement of all of you. Everybody wants more. As you can see, we have already got more than what normal business
would have given. But, that is not enough. More is not enough. We have more, but not enough. To make it from more to enough, the Railways must
become vibrant. To make that, we need strategy which we have put in place. The strategy is under implementation and that cannot happen unless I
have such a great support that I have received from all you. So, I thank you. Also, Sir, with your permission, I seek your indulgence to move this
resolution to be passed by each one of you.

Thank you very much, Sir.

oft 2r3ter ¥ator (arfrger) : aicf} oft, dar snud awge 2 7o aerofter yener dieft oft agar sreet opr w2 32 & dlie amu oft elodiffe el o st serif uglt o aga dsadler
s 3 ey a3 33 &) andel St 912 3 &2 dlamus & Gol A wws Aidg B @i o w53 war & @ afdes 3 aiftes gl @), Sl ugl @) s @ 3l sy e s
&) afdor ot anmuds damwa 3, sftenr 2, sordl ellesaifffe Al A @ Sreriffps Hedl B smazen A o Aon-dort ol 3 amu wardl, vaver HI arr a3 I, Rl vt 6
alge fsaefl &, ag gt & gt srazer anst oft s & onsrel wiar & RBara A ) crazen aer 3 &) 2 amege & @5 anu 31 PN sraven @1 St Sflear s Samun 6
ugfer 9 el & 2 ol gar St anuest SNt @YE 2, siqerr sazen aern &, Afder @1 ordl aen sa1 &) A1 awfe E 5 39 @At @ anu DI diaz Joi Bl wrazen w3 .. (saurer)

HON. DEPUTY SPEAKER: The question is:
"That this House approves the recommendations contained in Paras 5, 6, 9, 11, 12, 13, 14, 15, 16, 17, 18 and 19 of the First Report of

Railway Convention Committee (2014), appointed to review the rate of dividend payable by the Railway Undertaking to General
Revenues and other ancillary matters, which was presented to both the Houses of Parliament on 22 December, 2015."

The motion was adopted.

..(Interruptions)



